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through this satellite and how this 
Global Communication System will 
•Sect our present system?

The Minister of State In the Depart­
ments ot Parliamentary Affain and 
Communications (Shri I- K. Gnjral):
(a) The question of foreign aid for 
India's Satellite Communication 
Ground Station is still under con­
sideration.

(b) The overseas traffic is at pre­
sent handled mostly on high frequency 
radio system, which is insufficient to 
provide reliable and prompt telephone 
service and is also incapable of meet­
ing the growing demands, due to con­
gestion in HF Spectrum.

(c) The present indications are that 
about 20 countries, including India, 
are expected to operate with the 
Indian Ocean Satellite as soon as they 
are technically equipped to do so The 
existing system will continue to be 
used for communication with coun­
tries which will not have switched 
over to Satellite working, and any 
equipment becoming surplus will be 
diverted for other internal require­
ments.

Chief Development Commissioner, 
Andamans

*1106, Shri K. R. Ganesh: Will the 
Minister of Labour and Rehabilitation
be pleased to state:

(a) whether there is a proposal to 
appoint a Chief Development Com­
missioner In the Andaman and Nico­
bar Islands equivalent In status to the 
Chief Commissioner;

(b) if so, whether Government have 
considered the desirability of this post 
in the context of the financial strin­
gency;

(c) the specific duties, to be per­
formed by the proposed Chief Deve­
lopment Commissioner; and

(d) whether these duties could not 
be undertaken by the Islands Deve­
lopment Commissioner?

The Minister of State In the Minis­
try of Labour aafl Rehabilitation 
(Shri b. N. Mlsbra): (a) It is pro­
posed to create a post of Chief Deve- 
lopment-cum-Rehabilitation Commis­
sioner for the execution of the accele­
rated development programme in the 
Andaman and Nicobar Islands. The 
officer appointed to the post will be 
lower in status than the Chief Com­
missioner and will work under him.

(b) Yes, Sir.

(c) The Chief Development-cum- 
Hehabilitation Commissioner will be 
responsible for preparing the Project 
Reports and the execution of various 
projects under the accelerated deve­
lopment programme of the Islands. 
He will also be in over all charge of 
all developmental work in the Islands.

(d) The Island’s Development Com­
missioner is, comparatively speaking, 
a junior officer. The Chief Commis­
sioner has indicated that, tor the 
carrying out of these duties, there 
should be a Chief Development-cum- 
Rehabilitation Commissioner in addi­
tion lo the Development Com­
missioner
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